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SPECIAL LEAVE PETITION (CRIMINAL) Diary No(s). 28125/2018

JAIRAM                                             Petitioner(s)

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent(s)

Date : 26-11-2018 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE MOHAN M. SHANTANAGOUDAR
                           [IN CHAMBER]

For Petitioner(s)
                    Dr. Abhishek Atrey, AOR
                   
For Respondent(s)

Ms. Sheenu Chauhan, Adv.
                    Mr. Sanjeev Malhotra, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

As prayed, two weeks’ time is finally granted to the learned

counsel appearing for the petitioner to file proof of surrender,

failing  which  the  Special  Leave  Petition  shall  stand  dismissed

without further reference to the Court.

(VISHAL ANAND)                                  (RAJ RANI NEGI)
COURT MASTER (SH)                             ASSISTANT REGISTRAR
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